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k'>pt, in view while d,eterrnining the 
l rt~ n of such atqmic power projectsT 

• 1-."' -'.' .... --. 

THE PRIME MINISTER, MINISTER 
m''ATOMIC . Em:RqY, ~i R 
OF r:a ~t  'MiNI$TER OF 
H<JlMl;' AF'JlA'niS, MINIs-tm or IN-
FORM'A'nON 'AND BROADcASTING 
A!'iD MTNISTER OF SPACE" (SHRl:-
MATI INDIRA GANDHI): (a) Yes 
::;il'. 

(bl Atomic Power Stations are 
pJannf'd to be· established wherever 
they can most effectively contribute 
to hiltional deve16pment t8king other 
alt.ernative options into consident1ciD:. 

Agreement between India and U.S.S.R. 
in ttle Field of Applied Science and 

~ n l l  

~ . SHRI CHINTAMANI PANI-
GRAHl: 

SHRI P. GANGADEB: 

Will the Minister of SCIENCE AND 
TFXHNOiA)GY be pleased to state: 

la) 'the salient feature& of the agree-
,,,,,Ilt signed betwee" India; and Soviet 
Union, recently, in the field of Applied 
:-kience and Technology; 

(b) whether any specific programme 
a~ been worked out under this agree-

m('nt: and 

Ie.. if so. the broad outlines there-
,.)f? 

THE'MINISTER OF DU ~R  
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY (SHRI C. SUB-
RAMAN1AM): (3) to (cl. An agree_ 
mellt was signed b,·tween India and 
Sm'iet Union in th" fieJd of Applied 
Scienc'" and .Techr,o\ogy in Moscow 
on October 2. 1972. Some spt'ciftc 
programmes have been worked out 
under thi' agrt'emcnt. The salient 
fec.tures <If the Agreement and out-
lines of ~()nle of the programrnes are 
l~ d in th .. form of 3 statetnl'llt on the 
TaLle of the Hous<" [Plc7(· .. d;n Lih-
ra·oJ. Sec No. LT-367S!721 

4 ~. ~~  =.,H, l . ~  p~
, G : 

SHRI IS AR CHAUDHRY: 
Will the PRIME MINlSTER be 

pleased to' stale:'" . 
. !' .. , 

(a) whetbe;r Governmelj.t have t~en 
a decision on the charges level'led 
against the Haryana Chief Minister{ 
ed.-

(b) if not, the reasons t ~re ~  

THE MINISTER OF STATEINTHEl' 
MINISTRY OF Dti:s~ ~ 

~~~~i~( ~ .. 
NlWAS MlRDHA): (a) and (b). Two 
Merrioritllda ot :May' I98t and ~d  
ntai~ ,certain ~e ati n~  agaiDpt 
i ~i Lal. Chi"r ~ tii ter: of, 

Hary,lna; and t~s  were s ~t~ 
to the, ~esi~ent by S:hq l~¥  
Dayal 'Sharma and certain Memoers 
of' the Hary-ana Legislathre Assembly. , 
After careful 'examinatldri,' the!' aile:': 
ga'tions l'ontained in' these' eni~randii 
were fOUlld not to have'been slibstaii .. ' 
tiated. 

Anotber MemOl'andwn signeci bi 
Shri B:n. Sru;rma, M.Jl," and some 
oth .. rs was pr~sented to the PJ;esidellt 
by Shri Bhagwat Dayal Sharma on 
th .. 27th bctober, 19'7i. A further 
Merrwrandum 'was also submitted to 
the re~i tenl y Shri B1ilagwat Dayal' 
Sharma on the 24th Febriilfryl 1972, 
containing certain allegations against 
Sbri e~nsi Lal and others. For the 
examination ,of these memoranda IiPme 
further clarificationa considered neces-
sarv have been received from the 
Chief Minister on 9th November, 1972. 
A final decision is now ex,pected to be· 
taken shortly. . 

APPlications for setting up of indus-
tries In Backward Areal! 

433. SHRI M. KATHAMUTHU: Win 
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE 'AND 
TECHNOLOGY be pleased to state: 

(a) how many application. have 
Iw<'n received so far, for setting up 



KAR"nKA 24, 18114 (SAKA) 

iIIduItries In the backward area fol-
lowlll, Government'. BDnOUDeemat of 
u..ntlV" and tax ooaceseiOll8 for 
-.niD, indWltries in such areas; 

(b) how many of these applications 
have come from large industrial 
BOU8M; 

(e) whether all the applications re-
ceived 80 far been processed; and 

(d) if so, how many of them have 
been accepted? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR 
PRASAD): (a) and (b). Following the 
announcement in question by Govern-
ment on 26th August 1971, 599 appli-
cations were received upto 30th Sep-
tember 1972 for location of industries 
in backward areas. O( these, 45 appli-
cations have been received from the 
Larger Industrial Houses. 

(c) and (d). 53 applications have 
been accepted '30 far and letters of in-
tent and industrial licences in respect 
of these have been issued. 77 appli-
cations have been disposed of by way 
of rejection, withdrawal etc. The re-
maining applications are under the 
&dive consideration of the Govern-
ment. 

Check of Brain Drain 

434. SHRI M. KATHAMUTHU: 
SHRI M. RAM GOPAL 

REDDY: 

Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state: 

(a) the results so 'far achieved by 
Government's measures to check the 
brain dr'lin from the country; and 

(b) the further steps Government 
propose to take in this direction? 

THE MlmSTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRIC.SUBRAMA-
NlAM): (a) Scientists' Pool instituted 
by the Government of India have 
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aailtecl 4M8 IDdiu lcientiata, eDIi-
neers, tecbaololilta, medical pe1'lOD-
nel etc. to return and settle In India. 
Well qualUled Indillll ICwntista etc, 
who had not been abroad are also eli-
gible for temporary placement in the 
Scientist'6 Pool to arrest brain-drain 
Since its inception the Pool has select: 
eel 216 such personnel and .thus help. 
ed t'liem to settle in India. 

The scheme of s per~ erary posts 
has also helped the employment of 
some scientists. 

Some of the other measures already 
taken to improve employment oppor-
tunities are given in the Statement 
hid on the Table of the House. 
r Placed in LibTa1ll. See No. LT-36791 
72. The impact of these measures to 
prevent brain-drain has not been 
IIssessed. 

(b) The Government have also 
taken the following further measures 
to check brain drain. 

(1) The Government have allo_ 
cated a sum of Rs. 50 crores 
in the 4th Plan tOr employ-
ment of educated unemploy-
ed, of which, an amount ot 
Rs. 20 crores has been allo-
cated in this year's budget. 

(2) An amount of Rs. 27 crares 
has e.~n earmarked bv the 
Planning Commission for allo-
cation to State Governments 
tor formulating special em_ 
ployment programme.; for 
which the States will have to 
contribute another 27 crores. 

(3) Jo'inancial help is also render-
ed to enterprising unemploy-
ed persons by Nationalised 
Danks. 

(4) The Planning Commission lind 
the State Governments are 
also working out schemel for 
employment sO that qualified 
persons may not haVe to go 
abroad for lack of employ-
ment. 




